FORM G - REVISED/ADDENDUM
MODIFIED INVITATION FOR EXPRESSION OF INTEREST FOR

‘RITE DEVELOPERS PRIVATE LIMITED’
OPERATING IN REAL ESTATE SECTOR AT MUMBAI, MAHARASHTRA

(Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along with | RITE DEVELOPERS PRIVATE LIMITED
PAN / CIN / LLP No. U45201MH2002PTC134760

2. |Address of the registered office Shop No. 27, 1st Floor, Rite Bilss Kandivali Dattatray
(as per MCA records) CHSL, Dhanukarwadi, Kandiwali West, Mumbai -

400067

3. |URL of website https://www.incorprestructuring.com/RDP.html

4. |Details of place where majority of fixed| Mumbai (Maharashtra)
assets are located Further Details can be sought from the RP by sending

an email on cirp.ritedevelopers@gmail.com

5. |Installed capacity of main products /| Not Applicable
services

6. |Quantity and value of main products /| Not Applicable
services sold in last financial year

7. |Number of employees / workmen NIL

8. |Further details including last available| The details can be sought by sending an email on
financial statements (with schedules) of| cirp.ritedevelopers@gmail.com and / or Virtual Data
two years, lists of creditors are available| Room in accordance with the provisions of the Code
at URL: and Regulations made thereunder.

9. |Eligibility for resolution applicants under| The detailed invitation for expression of interest
section 25(2)(h) of the Code is available| which shall include the eligibility for resolution
at URL: applicants under Sec 25(2)(h) of the Code can be

sought by sending an email on
cirp.ritedevelopers@gmail.com and is available at
https://www.incorprestructuring.com/RDP.html|

10. |Last date for receipt of expression of | January 25, 2024 (Original)
interest February 28, 2024 (Extended)

11. |Date of issue of provisional list of| February 04, 2024 (Original)
prospective resolution applicants March 04, 2024 (Extended)

12. |Last date for submission of objections to| February 09, 2024 (Original)
provisional list March 09, 2024 (Extended)

13. |Date of issue of final list of prospective| February 19, 2024 (Original)
resolution applicants March 16, 2024 (Extended)

14. |Date of issue of information| February 24, 2024 (Original)
memorandum, evaluation matrix and| March 21, 2024 (Extended)
request for resolution plans to
prospective resolution applicants

15. |Last date for submission of resolution| March 25, 2024 (Original)
plans April 20, 2024 (Extended)

16. |Process email id to submit EOI cirp.ritedevelopers@gmail.com
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poz -
Amit Vijay Karia
Resolution Professional of Rite Developers Private Limited
(Undergoing CIRP vide order dated August 25, 2023)
Registration Number: IBBI/IPA-001/IP-P02600/2021-2022/13969

AFA: AA1/13969/02/061224/106477 is valid till December 6, 2024

Address & email id reqistered with IBBI:
405, Hind Rajasthan Building, Dadasaheb Phalke Road, Gautam Nagar, Dadar (East), Mumbai
- 400014 (Maharashtra) ipamitkaria@gmail.com

Process specific email id for correspondence: cirp.ritedevelopers@gmail.com
Process specific website: https://www.incorprestructuring.com/RDP.html

Date: January 29, 2024
Place: Mumbai
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DEVELOPERS PRIVATE LIM .

OPERATING IN REAL ESTATE SECTOR AT MUM MAHARASHTRA
[Ilnlu‘nb rq'llatlnl Bankruptcy Board of Indla
50 gulations, 2016)
RELEVANT PARTICULARS

1. | Name of the corporate debtor RITE DEVELOPERS PRIVATE LIMITED
along with FAN / CIN / LLP Mo, U4E20IMHZ002PTCL34TE0

2. | Address of the registered office Shop Mo, 27, 1st Fleor, Rite Bilss Kandivali Dattatray

CHSL, Dhanukarwadi, Kandiwali West,
Mumbal - 400067

3., | URL of wabsite hittpsy Swww.incorprestruecturing comy/RDPAtml

4, | Details of place where majarity Mumbal (Maharashtra)
of fixed assets are located Further Details can be sought from the RP by

sending an amail en cirp.ritedevelopersBgmail.eom

5. | Installed capacity of main Mot Applicable
products / services

6. | Quantity and value of main Mot Applicable
products / sarvicas sold in last
financial year

7. | Number of employees / workmen | MIL

8, | Further details including last The details can be sought by sending an email on
avallable fnanclal statements cirp.ritedevelopers@&gmail.com and [/ or Virtual Data
(with schedules) of two years, Room in accordance with the provisions of the Code
lists of creditors, relevant dates and Regulations made thereunder,
for subsequent events of the
process are available at:

9 | Eligibility for resolution applicants | The detailed invitation for expression of interest which
under section 25{2){h) of the shall include the aligibility for resolution applicants
Code is available at: under Sec 25{2)(h) of the Code can be sought by

sending an emall on clrpitedevelopers@gmall.eom
and is availabla at
hittps:/ Swaneincorprestrecturing comy/RDP.Atm|

10, | Last date for receipt of January 25, 2022 [Orginal)
expression of interest February 28, 2024 [Extended)

11.| Date of issus of provisional list February 04, 2024 [Original)
of prospective resolution March 04, 2024 (Extended)
applicants

12, Last date for submission af February 09, 2024 [Original)
objections to provisional list March 09, 2024 [Extended)
13.| Date of issue of final list of February 19, 2024 (Original)
prospective resolution applicants | March 16, 2024 (Exended)

14.| Date of issus of information February 24, 2024 (Criginal
memorandum, eveluation matrix | March 21, 2024 (Edended)
and reguest for resclution plans
1o prospective resalution
applicanis

15.] Last date for submission of March 25, 2024 (Qriginal}
resolution plans April 20, 2024 (Extended)

16, Process email id to submit EOI cirp.ritedevelopers@gmail.com

5d/-

Amit Vijay Karia
Resclution Professional of Rite Developers Private Limited

(Uindergoing CIRP vide order dated August 25, 2023)

Registration Number: IBBI/IPA-QQL/IP-PO2E00/2021-2022/13269

AFA: AA1/13989/02/081224/ 106477 Is valid till December &, 2024

Address & email id registered with IEBI:

405, Hind Rajasthan Building, Dadasahab Phalke Road, Gautam Nagar, Dadar
{East), Mumbai - 400014 (Maharashtra} ipamitkaria@gmail.com

Process specific emall id for correspondence: cirp.ritedevelopers@gmail.com

Process specific website: https:

www.incorprestructuring.comy/RDP. htmil

Date: January 29, 2024
Place: Mumbai




